FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR XRBIA NORTH
HINJEWADI DEVELOPERS PRIVATE LIMITED OPERATING IN REAL ESTATE
AND CONSTRUCTION ACTIVITIES HAVING ASSET AT PARANDWADI, ROAD,
HINJEWADI, BEBADOHAL, MAHARASHTRA 410506
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL.

RELEVANT PARTICULARS

1.

Name of the corporate debtor along
with PAN & CIN/ LLP No.

XRBIA North Hinjewadi
Developers Private Limited
CIN No: U45200PN2006PTC128984

Address of the registered office

Mantri House, 1st Floor, 929, F.C.
Road, Pune, Maharashtra, India,
411004

URL of website

NA

Details of place where majority of fixed
assets are located

Parandwadi, Road, Hinjewadi,
Bebadohal, Maharashtra 410506

Installed capacity of main products/
services

NA

Quantity and value of main products/
services sold in last financial year

Unsold inventory of residential flats at
Project Xrbia River Front.

Number of employees/ workmen

0

Further details including last available
financial statements (with schedules) of
two years, lists of creditors are
available at URL:

Can be sought by writing an email to
the RP at. xrbianorth.ibc(@gmail.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

Details can be sought by writing an
email to: xrbianorth.ibc@gmail.com

10.

Last date for receipt of expression of
interest

14" March, 2025

11.

Date of issue of provisional list of
prospective resolution applicants

24™ March, 2025

12.

Last date for submission of objections
to provisional list

29" March, 2025

13.

Date of issue of final list of prospective
resolution applicants

39 April, 2025

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

08" April, 2025

15.

Last date for submission of resolution
plans

08" May, 2025




16.

Process email id to submit Expression

xrbianorth.ibc@gmail.com
of Interest

Sanjay Jeswani

Resolution Professional,

XRBIA North Hinjewadi Developers Private Limited,
Reg. No: IBBI/IPA-001/1P-P-02891/2024-2025/14432,
Email: xrbianorth.ibc@gmail.com

Address: Level 15, Dev Corpora, Eastern Express Hwy,
Thane West, Mumbai, Maharashtra 400601

AFA Validity: 30th June, 2025.

Date: 22" February, 2025
Place: Mumbai



SATURDAY, FEBRUARY 22, 2025

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

A\ AXIS BANK LTD

Whereas, The undersigned beig e Bullsarized Officer of the Axis Bank Lid., Under the Securiligation and Recarelrselion of Financial Assets and Enloncamant o Securily Interes] Aol 2002 and
in exercise.of the powers confared undar section 13(12) read with Rulad of tha Securify Intsrest (Enpecamant) Rubes, 2002 issuad a demand notices on the dales mankansd helow, cafing upan
the homowers ¢ Co-borroears /| Guaranioes | marigagoes, as per detzls given b=faw, to repay the amounts mertionad i the sespeciiva Malices within 60 days from the date of the respecte notice

The barrewers | Co-bormowers ¢ Guarantars ¢ morigagors, having failed fo repay the amaunt, natics is hereby given to the barrowess / Co-borrpwars ¢ Guarantors ¢ marigagoees amd the pubic in
general that the undersigned has taken Symbolic and Physical Possession of the property described heren below in exercise of powers conferred on himyhes under section 134} of the sad Act,
read with Aule, 6 & 8 of the Secunty Inerest {Enforcement) Rules, 2002 on the date menticned below. The borrowers | Co-borrawers / Guaraniors /| mortgagors in particular and the public In
gunerad i nerely caulioned not 1o deal with e peopesty and any dealings with s progerty will be Subject t the charge af e Axis Bank Lid., for amounts mentioned below. The bidrnwers
Elerdicn is wvited o the provisions of Bub Section (B} of Seclicn 13 of te SARFAES] Act, 2002 in respect of Hme-availabie, to redesm e seured assets.

Regislerad Difice - Axis Bank Lid., “Trishul™ <3rd Ncarn Opgn. Samariheshwar Temple, Mear Law Garden, EHisbeidge, Almadabad -328000G
Branch Address © Axis Bank L, Sterling Plaza, Grawsd oo, Qpp. 56 Sevices Petrod Pump, J A Read. Puane-41 10404

POSSESSION NOTICE

[RULE B(1)]

Erhao.]

Name & Address of Borrowers [ Co-borrowers | Mortgagors | Guaranbors Dutstanding Amount (Rs.) |

1.

1) Amol Baban Asware 2) Jayshree Ramesh Galkwad. Both Ao, Fat Nod04, |Rs. 9,65 426/ (Rupees Nine Lakh Sixty Five Thouzsand Four Hundred Twanty Six Onby) being the amaurnt |
dih flpor, Durtta Whar, 52 Mo, 1242, Manchar, Ta Ambegaon, DetPune-410503,| dee as on 26/11/2024 fogether with further contractual rafe of interast therean 5l the date of paymant, the
Aldo &l : Parthul Farth, 107, Dhhaobimala Masket, Yard Sultanpur. Market Yard. | aloresaid amourd ard incidendal expenses, costs, chargas et incurred ¢ to e ingurred unid 1he date of
Pure - 470503 payrnen

Description of bmmavable Preperties : Al that piece and pamce of FlatBo. 417, an 4th Acor; sdmeasunng capel area 37,26 5o Mirs. e, 401 (0-5q. Fts. + Terrace aea 390 30, Mbs. (e
4200 &n. Fig.. ol the Profect kraown as - Vithal Empire Phase - I, and constructed an Gat No G60, Skuatsd &1 Jachavwad) Vilage - Chikhali, Tal Hawed | Dist Pure and within the local limis
af Pingri Chinchwad Municipal Corporation and cwned by Chasan Santosh Tasali and Rajakka Tanag Chavan and bounded as per Budding Plan,

1) Krushnat Lalazo Mane 2p Shilpa Krushnat Mame, Both Rio. Office Mo 107, 150 | Rs. 1,92 30,375/~ (Rupees Ome Crore Minety Twa Lakh Thirly Thousand Three Hundrad Seventy
Floar, Ofice Mo 201, 2nd Fioor, Oflce Mo 301, 3 Floor, Kaema Ashwashesra, Pune | Five Only) amount as on 23/10/2024 & tooather with further comtractual rabe of inberest fram
Mshih Boad, Warsesadl (Namwangaon), Tallurmar i Pune-410602, Alse al @ | 24/10/2024 {herean 1l tha dale of peyment. the aforesaid amaound and incidental expenses, casts,

MUTHOOT HOUSING FINANCE COMPANY LIMITED

Registered Office : TC NOUT4/2074-7, Muthoot Centre, Punnen Road, Thineananthapuram - 595 034, CIN NG - UBS02ZEL20I0PLLNZSE2S

Corporate OFfice ; 1274 01, 13th floar, Farmee Crescenio, Plot No, £33 & (30, Bandra Korla Complex-G back (Easth, Mumbai-300051 TEL NG:022-63728517
Branch Address: First Floar, Shivaji Hoising Society, Senapati Bapat Road, Cts No. 3187, final Plot No. 401, Bhamburds, Shivajinagar, Pune, Maharashira - 411076
Authorised Officer: Contact Perton: Amil Shabane Mobile Mo 9764823779, Emall 10: guthonsed officer Bmuthoot.cam

PUBLIC NOTICE FOR E- AUCTION FOR SALE OF IMMOVABLE PROPERTIES

E- AUCTION SALE NOTICE FOR SALE OF IMMOWASLE PROPERTIES UNDER SECURITIZATION AND RECONSTRUCTION OF FINAMNCIAL ASSETS & ENFORCEMENT OF SECURITY |NTEREST ACT,
2002 READ WIiTH PROVISO TO RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.

MWotice is herehy given fo the public in general and in particular to the Barrowsr (3)/ Mongagons) and Guarantor(s) that the below desorbed immavabie properies mortgazed / charged to Mutheot
Housing Finance Company Ltd., the possession of which has been taken by the Authorised Officer of Muthoot Housing Finance Company Ltd,, Setured Creditor pursuant to demand notice (s) issued
under Section $32) of the Securitization And Reconsiruction OF Firancial Assets & Enfarcement OF Security Inferest Ak, 2002 in the Following loan account () She property (ies) will be sold on “AS 15
WHERE 15°, "A% 5 WHAT B5° | AND " WHATEVER THERE 15" AND “WITHDUT RECOURSE BASIS™ For recovery of dusss plus enterest 1o Mithoot Housing Fenance Company Lid, Secored Creditar from:
Borrowerish Morigapoes) and Guaranboris), The Sale will be conducted thrawgh E- suction on'Web Portal | hitps//sarlaesi apctiontiger netEPROLY

Date of Demand Motice @ 30/11/2024 Date of Symholic Possession @ 18/02/ 2025 |
Descripthon of immovable Properties : All that plece and parce! of Flat Mo, 404 on fowrth floor, having campet area admeasunng 35.910 5a. Mix, open bafcony area |s § 950 50, Mir, the 5r. | LoamAccount No. / Name of Outstanding Amount (Rs.) | Possession Type | Inspection date and Earnest Money Date and | Last Date and
projecischeme known as “Datta Vinar', construcied on the land bearing 5 Mo, 124/2, situated at viltage Manchar Takika - Ambegaon, District Pune and owned oy Mr. Amol Baban Asware Ng | Bomrower (s)/ CoBorrawer(s) [ o0 et Applicable & Date time Resheve biic Deposit (EMD) Tarte: | oeniid
and Mrs. Jayshies Anpl Asware and bouticed &2 per Bulding plan { Guarantor(s) / Mortgagor {3) Auction Submission

2. | 1) Chavan Samosh Tana)i 2) Rajaika Tanajl Chavan, Balk A, Flat No, 411 R, 17,867,011/ (Rupees Seweniesn Lakh Socly Seven Thousand Eleven Only) amount a5 oo 231 0/2024 ; Rs. 1347554/ (Rupees Thireen - fs: 14 5700/ fs. 145, 700/

A1h Flaoe, Witlsad Erpine Phage - 1, Near Savatamali Mandie Jadhavwadi & together with further contractual rate of inferest from 2491 2024 thereon 1if the date of payment, the 141000071168 lakhlen:-;'l Seven Thaisand Five Symdiolit 04/ March/ 2075 HupeE':l F-;l;meen | Ay II:II-:IP R LI-Marth- | 26-March-2005,
Chisdhali, Tal, Havek, Digt.Pune - 411062, Alse al ; Gandhinagar Mala, Gandhi | aforesak] amound and Incidental expenses, costs, charges eto, incumed /10 be incurred untl the date of 1. Rajesh Hirashet Pandil IIurlc.Irrd H!'Iﬂ? F[ll.lfﬂﬁh‘] 2 o B Possession on MO0 AM I 03,00 P | Lakhs Filty Seven | £ F:-ITE ki 025, 71.00 AML 10,00 AM to
Magar, Khandarajuri, Tal.Miraj, Dist.Sangli - 416410 paymen 4, Mangd Bajesh Famdi : De-Ocrober-2024 ' ' 3 pee) | 1200 PN 0500 P4

Bate of Demand Motice : 28/10/2024 Date of Symbalic Pessession : 18/02/2025 R ..l I || TieerOw e L

. |Description of Mortgaged Properties : ALL THAT PART AND PARCEL OF THE PROPERTY BEING TUKADI-FUNE, SUB-CAISION TALLIKA BHED, ME.SLIH RECISTEAR SAHER, WITHIN THE LIMITS COF KHED PUNE ARG

TELLA PARISHAD FUNE TALLIEA PANCHAYAT SAMITIL WITHIN THE LIMITS OF KRHED GRAMPANCHAYAT MALIE WITHIN THE LIMITS DF MEDARKAR WAD AND LAND BOUNDARIES OF LAKD REVENUE NEW GUT NOL1332,
QLD GUT MOUTTST ITS TOTAL AREA DD HECTER 32 R AREA 00 RS 53 PAISE GUT OF WHICH TAREN FOR DEVELOPMENT AND FOR SCHEME IT5 TOTAL AREA 00 HE.DB.5 R 175 SITE 00 RUFEES 14 FASE BOUNDED BY. EAST

EY: SHR GULAB @HURALS HOUSE SOUTH BY: ZILLA PARISHAD ROAD WEST BY: SHRI WISHNU BHUIBAL'S HOAUSE AND INNER PATH NORTH BY: LITTAM AGARKAR AND PHULAWRRES'S HOUSE SCHEDULE-
[DESCRIFTEDN OF THE FLAT] SCHEME WARSE RUTE ANGAR, DPROSITE KHANDGEA TEMPLE, CHAKAN SHIKAPUR ROAD, MEDANKAR WADY, CHARKAN, PUME, NEW GUT NO.¥32; TLDOGUT MO 17T, 4TH FLOOR, FLAT
NhA00 TOTAL ARESES0 SOLLARE FEET REANE B0LA0-50), METERS

Mahadowar Clowk, Mauli Mandir, Sakkha iandi, Alandi Fural, DisLPune - 492105, | charpes et Incurrad | to ba incorred until the date of pagment [ 2 | | | = Masrch March
Date of Demand Matice : 28/10/2024 Date of Symbolic Possession : 18/02/2025 ]*‘;F“‘f;ﬁmm ebianapar | P A5 325.40/- (Ve ot Received) '“;?”';;T::fh‘fr“' M/March2025 | ?@Eﬂf ;xf;' ﬁ:f: Hé;ﬁﬁ'éﬁﬁ,ﬂ; zulji;-n i iy 1%” m,ﬁ&
Description of immovable Properties : Immovable Assels : 1) All thal plece and pancel of Offce Mo.101, oa 15t Flooe admeasuring Caspet aea 74.29 So. Mus.. Enclosed Balcony area 8. 2 Hgﬂma igambar Kshi HBE as.on (- Feliruary-2025 04 1100 A to 03,00 PM Thousand Doly Four Hundred Cily | DM | 0500eM

84 5. Mirs. and Toilel area 3 73 2a, Mz, One coverad and Two two wheslers parking Space. of the Buikding known 25 *Karma Ashwasheera *, and construcked on Suréey MoS% 20, 5%
(22, a2, Biluated al Village - Warulwadi (Maravangaon), Taldunnar, Dist.Pune and cened by Erushnat Lalase Mans and bourdod as per Baiking Plan, @) All thal giece ard parcel of
Oifice Hp.20, on 2nd Aoar, admeasuring Capel draa 7429 5q. Mirs, Enclosed Balcony area B.B4 Sg. Mirs and Toeled area 3.73 5. Mirs_, Orbs coverad and Two bad wheetens parking
Lpace. of the Bullding known as * Karma Ashwasheera o, and constructed on Survey Mo 5820, WEZR2, 5620, Stuated at Villape - Warulwadi {Narayanoaon), Tal.Jumnar, st Pume and
owrd by Erushnat Lalaso Mane and bounded s per Building Plar. 3) Al thas péece and parced of Office 30,307, on 3rd Aoorn, admeasuring Carpst area 74029 Sq, Mirs., Enclosed Balooay
area §.64 50, Mirs. and Toilet anea 3,73 50. Mirs,, One covered and Two ten whealers parking Space, of the Bulding known as * Kanma Ashwashesn *, a0 constructed on Survey Moo

Description of Mortgaped Properties : ALL THAT PART AND PARCEL OF THE PROPERTY BEING TURADI AND DISTRICT PUMNE, SUB-UNIT AND TALLIKA HAVELL, PIMPRI CHINCHWAD MUNICIPAL
CORPORATION WATHIN THE BOUNDARIES OF HON. AUTHORITY OF SECOND REGISTRAR SAHER HAVELI UNDER ITS AUTHORITY AREA, VILLAGE MALIE SANGAVI IN THAT SURVEY NO.7/2/6 IN THAT
FLAT N3 175 AREA 240 50.FEET BN THAT RODM, BATHRODM WITH NO RESERVATION. BOUNDED BY: EAST: FROPERTY OF SHRI FRAKASH SIDMAL SOUTH: 30 FEET ROAD / PROPERTY OF PLOT KO 2
WEST: PROPERTY OF MR TANKE £ REMAINING PROPERTY OF THIS THIS SURVEY NUMBER NORTH; REMAINING PROPERTY FROM THE SAME SURVEY NUMBER.

2 R, BRI, SRuaked 1 Viksge - Wardkwadi (Maravangaon), Tal Junnar, Dist Pune and owned by Krushnat Lalaso Mans and bounded as per Buildng Flan, |

4. |1} Krechnat Lalaso Mane 2) Shilpa Krushrat Mane, Bodh Rfo. Shap Ne. 1, | Ris. 48,597,907/ [Rupess Faorty Eight Lakh Ninety Seven Theusand Mine Humtdred Seven Onlyh amount 45 }1&::5;:55 e B b ER R AT et Nt Racehed | Symibolic Passession T T — Rs. 863,000/-Rupees. | Re. B6300/-Rupess | IJT-March- | 26-March-2005.
Ground Fioar, Karma Ashwasheers, Wandwadi (Marzyangaon), Tl Junnar, Dist | on 23,10/2024 & together with further contracisal rate of imerest from 24/10/2024 therece bl the date af tambumar Ramshwomani | Ks, 6,68 p8147/- | PLENEC) | on 21-September- Mar/ilids | Eight Lakhs Sty Thres | Eghey S Thousand | 2025, 12.00PK1 | 10,00 Mt
Puna - 410502, Asw a1 ; Mansdowsr Chowk, WMaull Mandr, Sahkha Aland, paymint, tha:aforasaid amount and incidental expenses, casts, charges slc. incured | 1o be incurmed wlil Prajapall, 2. Pramslateyi a5 on 06-February-2025 s 11,00 At 1o 0300 PM Theussand Onky Thees: Hunclred Qnly | 1o 01.00 PM 05.00 Pk
Alandi Rurs. Dist. Pupe - 412106 the data of payment, 3 Uttambumar Prajapatl | . . .

Date of Demand Notice : 29/10,2024 Suin of Eyntlie Passassion : T8/R% IS Description of Mortgaged Properties | ALL THAT PART AND PARCEL OF THE ROPERTY BEING FLAT NO. 26 ADMEASURING ABOLT 375 50, FT. LE. 34,8550, MTRS, {BUILT UPY, SITUATED ON THE

Descriptian of immaovable Propertiss @ Al that piece and parcel of Shop Mo Y, on Groend Foor, admeaasuning Caret aea G068 Sg. Mars:, One covared and Two two wheeiers pasking
Space, of the Bulding known & = Karma Asfiwasheera *, and consiructed on Survey fo S50, Q6. 2y, Sivated &t Village - Warubwadl (Marayangaonk, Tal.Junnar Dist Pone and
owned by Krushnat Lalaso Mane ane bounded a3 p2r Bullding Plan

STH FLOOR, IN THE BLELDING KNOWMN AS RUTU|A APARTBENT COMSTRUCTED ON THE TUKADE PUNE, POT TUKADE TA. HAVELI, DISTRICT PUNE, SUB REGISTRAR SAHEB HAVELI NO. 01 TO 20
WITHIN THE LINATS AND GRAM PANCHAYAT VILLAGE MALIJE MARHE, YAMSI 5 MO, 50 H.NO. 78, CORSTRUCTED ON LARD ADMEASURING AREA 0O HA, 3500 50 FT. |LE. 32527 50 MIRS BOUNDED

5. | 1) Krushnat Lalazo Mane 2) Shilpa KEmughnal Mane, Bath R'o. Office Mo 302 | Rz, 64,07 058/- {Rupeas Sixly Four Lakh Seven Thousand Fidty Mina Only} amount a5 on 23102024 & BIY; EAST 5. NO. 51 SOUTH: MR BALASAHER KUMBHARKAR'S PROPERTY WEST | INTERNAL ROAD NORTH: UNIQUE OPTIC'S PROFERTY
3rd Floor, Karma Ashwasheera, Warulwacs (Narayangaony, TalJumnar, Dist | together with furiber comractsal rate of inferest from. 249052024 therson il the date of payment, the HI00TTSH
Fune-410502, Alwo at @ Mahadowar Chowk, Mauli Mandr, Sahkka  Aanoi, | dforesaid amaurt and incldental expenses, costs, charges eic. Incurred /o be incurred umil the date ol 1. Chandraprakash Gaoyal Al { Re. 1,75, 100+ Rupees |
dlandi Fural, Dist.Pune-412105, peyment I.'i1_=n1rlra kah Ehnm.';mrn Rs, 127837340/~ (Vet Nt Received) | Symblic Pasession D4/ Marchy 075 | Rs 1157, 000/ -Fupess '.;]nlp llabhF'rrrssn IMah | D-Mard 2005
Dato of Demand Motice : 28/10/2024 Oate of Symbolic Possession : 18/02/2025 C 2 W ; : e | Eleyen Lakis Fifty One . 025 1L00FM | 1000 AM D
- - ; - - = ; oyl & Sharda Chandraprakash a5 on Q- Felruans-2055 o D9-October-2024 | 11.00AM o 03,00 PM : Thousard Ong ,
Descriplian ol bmmovable Propertias : Al thal piece and panaced af Belice Mo 302, on 3rd Hoor, adredsurag Canpel ared 7429 5g. Mirs., Enclosad Baleomy arnsa .84 5 Mirs. and Taikd Goyal Alias Sharda, 3 Wano Thecsand Ondy Hurelred Oy 0 .00 FM 05007k
amea 3,73 =q. MErs, One covered and Six two wheelers parking Space, of the Buildng known as * Karna Ashwashesra *, and constriciod on Survey Mo B0G20, BE272, BIBE3, Stuated af ‘T o
‘Wllags - Waruhwad (Marayangacn), TalJunnas Dt Pung and owned by Kreshnad Lataso Mana and boundad 3= per Buikling Plan 4, Al Tamie {Guarantor)

6. |1) Prakash Lakappa Pujan 2} Kavita Prakash Pujarl, Both Rio. Flat Mo 1003, 10th Floor, | Rs. 13,58 572/~ (Rupees Thirteen Lakh Fitty Eight Thousand Five Hundred Seventy Two Ondy)
Wing '8, Tanish Bhakti, Charhall Khurd, Azndi Markal Road, TalKhed, Dist Pune-412105, | being the amount due a5 on 1311/2024 sogeiher wish furiher confraches! rate of inferest therson
Also Al : House No. 480, Gat No.d, Kalewad| Budruk, Charholl, DistPune-412105, AMso al | (i 1he date of paymerd, the aforesald amdaunt and incidental expenses, tosts, chamges ete
s Ab-Post Khilegzon. Belagad, TalAthani, DistBekgaon, Slabe Karnataka-591212 inciirred | bo b incarned il the date of paymenl.

Date of Demand Notice @ 1911/2024 Diate of Symbolic Possession : 18/02/ 2025
Description of immovable Proparfies ; A that pieca and parcel of Flat Mo, 1008, on 108h Ao, admeasurng Carpet aras 268.24 Sg. B ie24.92 5o Mirs., Enclpsed Balcany area 42.18
Sp FL e 392 5q. Mirs., Terrace area 55,65 Sq.F. La. 517 Sq Mirs,, in the Wing - 9, of the Projact known as * Tanish Bhakti ®, constructed on Gat Mo.d44 & 445, Ssuated at Vifage -
Charholl khurd, Tal Khed, Diest,Pune and awned by Prakash Lakappa Pujart and Kavita Praiash Pugan and hounded a3 per Building Plan

7. | 1) Sandip Pandit More 2} Monali Kailash Mohane Alias Monali Sandip More, Bolh R'e. | Rs, 25.60,429/- (Rupees Twesly Five Lakh Sixty Thousand Fowr Hundred Twenty Mine Only)
Flak Mo, 1004, 10lh Floo, ‘W Wing, Emezeka Park, Chikhali, Debu-Meshi Road. Jachay amount as on 2611/2024 & together with furthar comiraciual rbe of inlerest rom 27971/2024
Wadi, Tal. Haveli, Disl.Pune-412114 Aleo at Ne.2 : Al-Fost - Jaykheda, Tal.Satana, Dist. | thenean 1l the dale of paymant. the alomesaid amont and incidantzd sepanses, costs, charges elo,
Maghik 423303 ircurred J to be mcurred ontil the dats of payment,

Date of Demand Notice ; 30/11/2024 Date of Symbolic Pessession : 18/02/2025
Description of Immovabie Properties | &0 thas pieca and parcel of Fat No, 1004, on 108h Foor admeasurng Carpet Area 3141 Sq, Mirs, Enclosed Baloomy Area 5,45 Sg. Mirs,, Termca
Area 791 5o, Mirs, One Coversd Caz Parking Allotied, In the Buiiding 8, of the Projest bnpan a5 * Emezeka Fark ®, and constructed on Gat Mo.42401, Siuated at Village Chihall, Tal Havel,
Ciat, Pune and within the Emits of Pimpr Chinchrvad Morkcpal Corporatan and owned by Sandp Pand More and Manah Badash Mohane Alias Monali Sandip More and bounded as per
Burldiry) plan.

& | 1) Pravin Devdas Jagtap 2) Sonall Pravin Jagtap, Beth e, 580,13, Opp. Manfu Provishon Store,
Bhimmaga:, Chinchreadgaon, Pung-411033, Also AL :Flat No.d, First Floon, & Wi, Nivruti Walhsks
Heighits, 5 Na 13111, Gurathwara Wahekar Road. Sarovar Hsj. Soc. Chinclwead. Pure-411033.

Description of Mortgaged Properties : ALL THAT PART AND PARCEL OF THE PROPERTY BEING TUXDE PUNE POT TUKDE TA HANELE AMD PIMPRI CHINCHWWAD WITHIM THE LIAIT DF MUNCIPAL
CORPORATION VILLAGE MALIE PINPLE GLIRAY YASI SURVEY NOU1E, HISSA NGO 1 PAIKI PLOT NO_3d A YASI TOTAL AREA 00 15 1.76R MIEANS 1767 50) FT BOUNDED BY: EAST: PLOT NO.35 SOUTH:
COMMON COLONY ROADWEST: PLOTND.33 NORTH: HOUSE OF SHRIDHADAVE APPENDIN -8 ALL THAT PART AND PARCEL OF THE FROPERTY BEING BLILT OM LAND DESCRIEED IN APPENDICA, IN
THE BUILDING KNOWN A5 SHREE SWAMI SAMARTH HEIGHTS, 2 ND HLOUS, FLAT MO, 207, AR, 420 50, FT, L& 39 50, MIRS, BUILT LIP AREA INCLUDING TWE WHEELER PARKING, TERRACE AND
COMBINE STAIRCASE RAGHTS AND OTHER FACILITIES IN THE BUILDIMG.

TERMS & CONDITIONS - 1)The E- auttion Sabe is stocty subject i the terms and conditians menticned hereunder a5 per exdant guidefines under SARFAESI Act, 2002 & also the terms and condition
mentioned in the bidioffers fender document to be submited by the interested bidder(sy. Z) The sale will be hield on “as is where 57, “a5 is what is”, and = whabever there is"and “without
recourse basis", 3} The mterested hididers shall submat the Offers Bid in the prestribed Bicd'Otfertender-form that is available on 2-auttion poral; hipss Ssarfaesi auctiantiper.netEPROCS and must be
accompanied by Earmest Money Depasit ("EMD”} by veay of Demand Oraft in favor of “Muthoot Housing Finance Company Limited™. Alang with bid/tender/atfer documents, the interested bidder
are required to submit KYC dacuments i.e capy of PAN card bidder's identity proal and the address proof such as capy of the Passpant, Election Commission Card, Ration Card, Driving license ete. d) To the
[sest of knowledge aned informatian of the Autharised Officer of Muthoot Housing Finance Compary Limited, tere s no encumbrances /dasms except as disclosed as per the recosds availabe with respect
o the propertyies). MHFCL however shall not be responsible for any autstanding statutony dues’ encumbrancesy third party claims/nights/ dues Munidpal Tases, Maintenance / Society Chargss,
Electricity and water taves or any ather dues including Stamp Duty, G5T, Registration Charges, Transfer Charpes and any ather expenses and tharges in respadt of the regsiration of the Sale Centificate in
respect of the said properties shall be paid by the successtul bidder/purchaser. The interested bidders shauld make their own independent inguiries.regarding encumbrances, title of property and to
respect and salishy themsebes. 5) The swcoesshul biddes! purchaser shall have to pay 25% of the findl bid amount [after sdjusting 10% of the EMD. already paid) nof later than the next working days after
the acceptance of the bid by the Authorized Officer. &) The balance 75% of the Sake price shall have tobe pabd oo before 15 days of confirmation of the sale t the successhul Puschaser by the Authonzed
[Hficer or such extended pericd a5 agreed upon in waging by and salefy atthe discretion of the Autharized (¥ficer. In case of defaislt in payment by the successhul bidder, the amaunt slready depesited
shall be iable to be forferted and property shall be put to ré- auction and the defaulting barrawer shall have na claim in respect of the property and amount, 7) The interested bidder wha have deposited
the EMD and requlre any dsistance in login (o the @ - auction portal, submitting bid, iraining an & hidding process elc. may contact during office hours an warking days 1o cur senice prodder M/s e-
Procurement Technologies Limited - (Auction Tiger), Help ling Mos: 9173528727 & 63518 96643, Mr. Maulik Shrimall | E-mall 1d: maulik shrimali@auctiontizer.net and for aay gropey
related guery may monfact the Authorised Dfficer as mentioned abose. &) The Authorized Officer reserves the right fo reject ary/all bids without assegning any reason, Al the bids received from the
praspective bidders shall be retumed to them withaut arny liabifity ¢ daim against MHFCL ) The barrower's attention is invited to the provisions of sub section 8 of section 13, of the SARFAESI Art, in
respect of the time available, to redeem the secured asset, 100 Pubdic in general and barrawer(s)! morigapar(s) in particulsr please take natice that if in case awttion schedided hergin fails for any reason
whatsoever then secured creddoe may . enforce securily inferest by way of wale through private esty. 11) For detailed terms and conditions of sale, please refer our website
hittps. S muthoothousing.com and web portal of M/s e-Procurement Technologies Limited - (Buction Tiger) hitps: figer.net /EPROCS

The borroweri sl guaranions i mortgagans) are hereby given STATUTORY 30 DAYS NOTICE UNDER RULE B & 5 of The Seourity Interest {Enforcpment) Bules of SARFAESEACT

Place : Maharashira, Date : 21-Fehruary-2025 7 = A IO et U LICET = FOT W OTOTT TS IE TiTanie L

Rs. 17.32,136/- (Rupees Seventeen Lakh Thirty Two Thousand One Hendred Thirty
Bix Dby} amount as on 15062020 being the amount dus & {his amount inchedes
iferast applied UF 16/06/2028 Only] & 1o0ether with lurlbes confraciual rale af ileres]
froemn 15006/ 2020 (herean Ll the date o paymen.

Date of Demand Notice : 13/07/2020 Date of Physical Possession : 18/02/2025
Description of Immovabla Proparfies | A6 he pioce and parcsd of Flat Mo 04, Sfuabed on 150 Flooe in & wing, having admeasuring campet araa 351 40 S FL e 36.37 S50 Mirs. + altachad
terrace 39.08 5. FL i 383 Sg. Mirs. In the praject or Scheme snown 2 Nivrutti Walkelar Heights, Constructed on 5 Ne. 1397971 having #5 corrasponding city Survey B, 2453 Situaled af
Yifzge Chinchwad (Walthekarwadi) Taluka Havell, Dist Pune, Siutated withén the Registration Destrict of Pune, Regsiration Sub Distnct of Taluka Hawell, Ssuated 2% within e reverdia limits of
Havedl and Situatad within the bmits of Frimpn Chichwad Muncipal Compermaton Bullding plan,

Date - 18/02/2025
Place ; Puma

-
Axis Bank Lid.. Aulborised Dificer

gtz (£) union Bank

R T T L

Mega E-auction

Pune Somwarpeth - Ground floor,

#ﬁ' do @ Union Bank  Kapoor Heights, Mali Maharaja Road,
P B Somwarpeth, Pune - 411011

Email Address: ubin0578789@unionbankofindia.bank

[Rule-8(1)]

Asset Recovery Branch

Branch : Suyog Plaza, 1" Floor, 1278, Jangali Maharaj Road,
Pune-411 004, Email : ubin05T87889@unionbankofindia.bank, Mob ; 8169178780

For Sale of Movable /
Immovable Properties

o i L "

E-Auction of 30 days Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Asseis

POSSESSION NOTICE

and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rule, 2002
(For immovable property) |

Whereas Notice is hereby glven to the public in ganeral and in particular to the Borrower|s) and Guarantor () that the balow dascribad immovable properties morlgaged / charged lo the Secured Craditor, the symbalic ! physical
The undersigned being the authorised officer of Union Bank of India, puss&ssmrrl;fumlch hast.hairtllir?kan I::ut;;r th}n{aiutl;nn:;ad i:lfﬁrn:rrdc_if ?HIDFIEEQHFT India '{SEE;:;EI craditor), ;‘Igbﬂ sul:j on “ﬁisﬁwhnrn I;-": “As ilsmwhEat is" T';-l: "Whgtwarﬁthnralis" on t?e da;:::_lmantn;n&:d below, for
Somwarpeth Branch, under the Securitisation and Reconstruction of Financial recovery of dues as mentioned hereunder to Union Bank of India from the below mentioned Borrower (3) uarantor (s). The Reserve Price and the Earnest Money Depasit are also mentioned hereunder
Assets and Enforcement Security Interest (Second) Act, 2002 (Act No. 54 of S Name of the Branch and Hasanie Earnest |Min. Bid Incremant
2002)and in exercise of powers conferred under Section 13(12) read with rule No 5"3'"1?““ { Guarantors Amount Due Description of the Properties Price Money IE{ :hhnfi::::ag:;
3 of the Security Interest (Enforcement) Rules, 2002 issued a demand notice AR L R Sion Deposit
dated 26/11/2024 calling upon the borrower Mrs. Rohini Milind Badgujar 1| ARBE - PUNE (7350321681) Rs. 405584990 [ (Rupees | Allthatpiece and parcel of Survey No.201, Hissa No. 16C/1 admeasuring area 10223 Re. 10% of the | Rs. 1,00,000/-
& Mr. Milind Madhukar Badgujar to repay the amount mentioned in M.fs._ Shree Gurudatta Wholesale Forty-Nine Lakh Fifty-Five Sq.!‘u‘lus be 1100 5. Ftsiiuauad atVillage Hadap@ar{ﬁadnsatar; Nali},TaI_uka Haveli, | 1,06 00,000/- Rezarva
the nofice being Rs. 11,30,853.76/- (Rupees Eleven Lakhs Thirty Partnion] Garenitoest. Mes: vttt | 10 B ER e P | e Wit ceminon clss i Hoone Bavadurion| | Cosu | o
Thousand Eight Hundred Fifty Three and Seventy Six Paise : : : *" | Nine and Ninaty Paisa Only) as i ik o i ; .
only) within 60 days from the date of receipt of the said notice Shivaji Dalvi, Mr. Avdhut Dilip par Demand Notice  Cated as under: On or Towards East: Property of Tupe, On or Towards South: F'mpe-rly af Lakhz Only
y .y . P Ald T : . Nimbalkar, Mr. Shivaji Bapu Dalvi 15.01 9024 and further interest Mr. Sagar Daltatray Modak, On or Towards West: Property of Mr. Bhujbal, On or
The borrower having failed to repay the amount, notice is hereby given to the Mr. Santosh Ramehandra Khatavkar aitien Al uth - '”ﬁ “5 | Towards North: Property of Amanora Township
borrower and the public in general that the undersigned has taken possession of (Symbalic Possession) A e an e,
the property described herein below in exercise of powers conferred on him/her 2 | ARB - PUNE (7498474301) Rs5.29,51,480.96/- {(Rupees |Flat Mo 301,3rd Flcor, admeasuring about 102.47 Sq mirs i.e, 1103.70 Sq ft built up |Rs.64,64.000 /-| 10% of the Rs: 50,000/
under Section 13(4) of the said Act read with rule 8 of the said rules on this 17th Mr Vinod Dagadu Chaudhari Twenty-Mina Lakhs Fifty-One | area on the Third Floor along with covered parking no.6 in building known as Ashok | (Rupees Sixty- | Reserve
day of the February 2025. (Symbolic possession) Thousand Four Hundred Eighty gmldin-_gi als_ I|::m;'nr plan Sﬁ.-".';.n'lng !ﬂn t_hedhné.lsr!‘ng gmﬁ_lae: P.?dm\l; :IEE :Eliuhsfaa Sr'-E.ImngE! é.'lg'- Eq;;iakhs Prica
. : . , . and Ninetv-Six Paisa only) as | Operative Housing Soclety Limitad, 0.224 Hissa No.2/1,2/2 an o. . [ our
The borrqwer in particular and the pupllc |n.general is hereby cautlongd not = ﬂEMﬂEﬂ il Diél 2 | Hissa No.1/2 1o 175, CTS No.2108. Near Sanjeevanl Hospital. Off Pune-Salapur T el
to deal with the property and any dealings with the property will be subject to P , " | Road, Hadapsar, Pune-411028 Cnly)
the charge of the Union Bank Of India for an amount Rs. 11,30,853.76/- ﬁ?zﬂ o 1r|;|tlEFE-'51 and Expenses
(Rupees Eleven Lakhs Thirty Thousand Eight Hundred Fifty b
Three and Seventy Six Paise only) and interest thereon. 3 ARB -PUNE (2967917032) Rs.23,17.247.54 (Rupees | All that prece and parcel of the land bearing Sr. No. 14, Hissa No.1/2/33 _{l:'_‘Hn:l 3r. Mo, Rs. 68,50.000/- 10% af the Rs. 50,000/-
The borrower’s attention is invited to provisions of sub-section (8) of section 13 Mr. Uttam Ramchandra Thange, Twenly - Three Lakh Seventeen | 14/1/1), admeasuring aboul 186 sq.mirs., Together with Construclion therson | g, aas Sy, | REsenVE
fthe Act. | t of t iable to the b 0 red i q Mr. Santosh Uitam Thange Thousand Two Hundred Forty - | @dmeasunng aboul 9.0 sq. mirs,, situated at village Kharadi, Taluka Haveli District Eight Lakh Fifty Prica
of the Act, in respect of time available to the borrower to redeem the secure (Co-Applicant), Seven and palsa Fifty — Four Pune and within local limits of Pune municipal corporation and within registration | Thousand
assets. Mr. Rahul Uttam Thange, Only) as per Demand notice Taluka Haveli, District Pune — 411014, The land is bounded as under: On or towards Only)
Description of Property (Co-Applicant) . dated 03.06.2024 and further | E25t By Remaining Property of 5, No. 14/1/2, On or towards South: By Property of Mr.
Flat No. 102 Adm. 390 Sq. Ft. |.e; 36.24 Sq.mtrs. Carpet Area On The First Floor {g:'mg:;lﬁ Eﬁfz::dmﬂl P e el Padale, On or towards west: By Road, On or towards Morth: By Remaining Property of
In Mayureshwar A Wing, In The Scheme Known Akshay Vihar, Situated At S. No. ( ST Recuivid) thareafter il
102, Hissa No. 3/1,Land Adm. 50 Are Out OF 1 H, At Village Shivne Pune 4 | ARB Pune (9860226777)M/s Rs, 3,75,60,794.00 (Rupees | Allthatpiece and parce| of Unit No.646 cansisting of three floors i.e, Ground + 2 tolally [Rs.1,19,00000 [ 10% of the | Rs. 1,00,000/-
East :- Sr.No. 14 & NDARoad-  South :- By Property of Vaishali Dangat Keshariya Agro Foods, Mr. Lalit Three Crore Seventy-Five fakh | @dmeasuring about 180 sg. mirs. in Building No.82, T. P. Scheme No.3, Final Plot |- (Rupees One | Resarve
West :- By Canal North :- By Canal Nandkishor Mutha (Borrower), Mr. | Sivy Thousand Seven Hundred | No.474, S No 5884, MHADA, lying and situated at village Guitekad, Tal — Haveli, Dist CTMHEIEEEEBH Price
_ i Pritam Lalit Muhta (Borrower), Ningty Four only) as per [~ Pune{owned and possessed Lalit Nandkishor Mutha) and said land is bounded as arnnly [ mentioned
Date: 17-02-2025 UN"I\CL;:‘;T;: gg’m’lgl A Mr.Deepak Mandkishor Mutha E'E'I'HE:Ir e da::rred ED-F:J 5. | under: On or towards East: Road, On or towards South: House property of Mr. Bodhe, abaove.
Place: PUNE (Borrower), Mirs. Bharti Nandkishor | o0 o 000 o 00 | On ortowards West: Lane, On or fowards North: House property of Mr. Nigsure.
E:L?:éﬂ":;r:fmaﬁﬁa;ndm and expenses thereafler All that piece and parcel of Plot of an area of 00 H 01 R and house constructed thereon |Rs. 62 50 000/ 10% of the Rs.50.000/-
FORM G Chopada ‘6“,“} of Property & bearing No. 76 of an area of 88.16 sg. mir. oul of Survey No 7, Hissa No. |(Rupees Sixty-| Reserve
INVITATION FOR EXPRESSION OF INTEREST FOR Guarantor) 111/11112812/1A/2/211/2/1, lying and situated at Dhankawadi, Tal - Haveli, Dist - Pune | Two Lakhs Fifty|  Price
XRBIA NORTH HINJEWADI DEVELOPERS PRIVATE LIMITED (Symbolic Possession) (owned and possessed by Sujata Narendra Chopada) and =aid land is bounded as [Thousand
nﬂﬁﬁﬂi!,:L'E,ﬁéf;fhf,ﬁ:ﬂ-ﬁgffﬁmﬂﬂﬂ: cﬂﬂ'dﬂf.:::;;ﬁfﬁ:: (DM Order Received) under: On or towards East — Property of Mr. Cturkar, On or towards South — Common Cinly]
i Uinder seb-regelation (1) of regulation 364 of the nsolvency and Bankruptey Board of india Boad. On or lowards West — Housa ;,I-:I'I'_]F_]Er'l'}' af Mr. E.Eml:rl‘l.aji Sutar, On ar lowards
[Insokenty Resolution Precags Tor Corparals Pemsons) Regelstions, 2016) North—House praperty of Mr: Birkule.
RELEVANT PARTICULARS
1. | Mame of tha comporate dabtor | XRBIA Nerth Hinjewadi Developers Private Limited 5 | ARE Pune (986022677T) Rs. 44,26,820.69 (Rupees | All thal plece and parcel of property bearing flat No. 1, 1st fioor, Palak Nisarg, Near Hs. 10% of the Rs. 50,000/-
| along with PAN & CIN/ LLF Mo, | CIN Noc UdS200PN200GPTCI28084 Mr. Umesh Dnyancba Kumbhar, Forty-Four Lakhs Twenty-Six | Deshmukh Plaza, Hingane Khurd Sinhgad Road admeasuring area about 616 square | 29.00.0000 | Resarve
2. | Address of the registered office. | Mantri House, 15t Floor, 928, F.C, Road, Puna, Mrs. Shalini Umesh Kumbhar Thousand Eight Hundred |feet, saleable area and within lacal limit of Pune Municipal Corporation, Tal. Havel, (Rupees Prica
| A ek S (Co-Applicant) T d Sletv-Nina Cnil Dist. Pune. Bounded as below: On or towards East — Entry, On or towards West — | Twenty-Nina
3. | URL af webssite | : S WERLY Sl Dty Hine YD 9 Marginal space of the building, On or towards North — Lift and Flat No. 2, On or | Lakhs Only)
T [RemSOpcs KNNE DI | SRR, g, N oadones POrHDIGnG ol calod 4o towards South - Marginal space of the buildin o
| fbued G5sets are located | Maharashire 410506 2024 and further interest, cost d P 4
S | instalied sapacily of main P, and EHp&ﬂSESihHIEE“EI‘.
| Products/ sarvices 2 T A T T R T R LS A
» Er;‘?__,’:lfl;ﬁ;:ﬂg :!.-I;I:" ::;fj'j‘l_' r;::'l'“""":" o RCIR] ke, £1. Froieet ke g | ARB Pune (9967917032) Rs.45,23,386.91 (Rupees Forly- | All the piece and parcel of the properly bearing Flat No.201, admeasuring area 438 | R5.61,00,000 | 10% of the Rs. 50,000/-
st Tanesal year Mr. Atul Baban Mare, Five lakh Twenty -Three | Sq. fi carpet area on second floor, along with adjoining terrace admeasuring 61 Sq, ft {H'EJFEE'E 5}:;':?" Reserve
F|.|I | Number of empioyees;” workmen | 0 TEI:IEP::‘.‘:;MI More Thousand Three Hundred |ie, total saleable built up area admeasunng 649 Sq. fti.e. 60.31 Sg. mirs apd coverad | Ti?nl:ﬂ Frice ,
- | Further dedslls inchnding lest Can b EJ:Il.IgI'I‘lﬂj' WIAINE an eimail 10 P I 1 I = 1 2 4 2
available Tnancial slalements the: RP af. arbianceib.ibefigmsd oom {ﬁil'mhnli:: FﬁﬁﬂﬁEiﬂni E!Ehhf S Ane N‘nﬂ‘llﬁ" ons el oAk PElI'HF'IQ ki EdeHE-UI'“'IEI 8 qu th in:¥ha ponanmd. KNOW. da E!"IEITIIII'H
iwith schedules) of two vaars. (DM Order Received) Paisa only) as per Demand | Canstrucled on the land admeasuring 1544.00 Sq. Mirs oul of area admeasuring
i o a0 Notice dated 30.07.2024 Hﬂg B0918.44 Sq. Murs, Bearing Sr No. 118/A, Corresponding CTS No 543 siluated at
{5 : ! further interest, cost an | 1 -
87 [ Ellgibiity for reaciuton appiicants. | Detalls oan be Soupht by whiting an erall i bl ikt Parvatl, .Pu“& within the limits of Pune Municipal corporation and within the
urtar section 25(2K) of he srbianarthibeGprnail com P ‘ Jurisdiction of Sub Registrar Haveli Pune, Boundaries are as follows: On or lowards
- i.EaﬂWﬁ@!;?iﬂw ﬂ.t.L;'fLi BT East: By 5 Mo 120-A_ On or towards South: By Puna Sinhgad Road, On or iowards
AL 7 & T .
| m;fﬁ;”;,‘;‘,j‘@ | iiialol West: 5 No.125, On or towards North: By 5 Ne. 118
i E'i:fniil?ffii'ﬂﬂfﬁ IS 1;!.-2::; i 7 | ARB Pune (7588358627) Rs, 28,46,673.15 (Rupees | Residential unit No.202 on second fioor in the apartment known as SHIV Rs. 10% of the Rs. 25,000/-
R T e e ey It Mr. Gulab Parvati Shinde Twenty-Eight Lakhs Forty-Six [ RESIDENCY constructed on CTS No,25/3 situated at village Ambegaon Bk Tal 34-3“-“‘39 0D | Reserve
| pbpactians to proveional list _ Mrs. Rupali Gulab Shinde Thousand Six Hundred Seventy- | Haveli District Punewhich is siluated within local limits of Pune, Municipal Corporation T'-Erenul!j ﬁur Price ,
[~ Eﬂ;ﬁﬁ:iﬁ:ﬁ;ﬂ;;mnﬁ i EEQ:LF::::T:;EESSiﬂﬂ] Three and Eai&e Fifteen Only} | having admeasuring area about 525 Sq. Fis. bounded as below: East: property of M. | [ akh FiEJnur
14| Date of 2sue of inforration | OBk Apeil, 2025 ! f'h“d further interest, expenses | Thorat, South: Intemal Road, West: Property of Mr. Talekar and Mr, Margale, North: Thgu;ss;nd
| mamorandum, evaluation matris araon Proparty of Mr. Pasalkar. iy
ard macuest for regalwion Mars
b prossestive resalution g | ARB Pune (7588358627) Rs, 24,29 457,00 (Rupees | Residential unit No.203 on Znd floor in the apartment known as '"KUNDEN NIWAS Rs 10% af the Rs. 25 000/-
L _ | _ = M/s Kundan Saree Shopee, Twenty-Four Lakhs Twenty-Nine | APARTMENT constructed on city sr. No.1150 and 1278 situated al village Bhawan| | 39.10.000.00 | Raserve
I ﬁﬂ‘;ﬁ;;ﬁm"m”“ i it it "g Praveen ﬁ”?’:“ “'-;1“:5“ Thousand Four Hundred Fifty- | Path Tal Haveli Dist Pune which g situated within the local limits of Pune Municipal iﬁiﬁﬁ:kﬁh-:-gﬁ Price .
|18, | Process email i 1o submn [ warerecgnal.com Lﬁ::':gt ar:nt anm arayan Seven Only) and further inleres!, | Corporation having admeasuring area about 36.37 Sq.mirs plus terrace area about 70 | Thousand
— s/ {Symbalic Possession)) eXgRnGEherEon sq. Mirs. Bounded as below: East: Flat No 202, West: open space, North: open Only)
Date: 22nd Fehruary, 2025 Sanjay leswani [Resohtion Professional] s, South: CRSNSFHES.
PR e ) r.: fi"_f‘l'gap:?:f: ;&ﬂ*‘“;’;?ﬁ?;'f‘ﬁ;:;ﬁgF'ﬂt;g- For detailed terms and condition of the sale, Branch contact detail, Registration and Login and Bidding Rules visit https://lbaanknet.com.
g No: IBEIIPA- ;;E.;w: :qrhi];r-:|r'.h.l-|:ll-'ﬁE;lr':“I'""“; All bidders are requestad lo visil the above site & complete the registration, KYC updation & payment 3 to 4 days before date of E-auction ta avold last minute rush.
Addrass: Level 15, Dy Corpora, Eastern Exprass Hwey, " ; 5 F
Thane West, Mumbsa, Maharashtra 400601 Date : 21/02/2025 Date & Time of E-Auction: 27//03/2025 (12.00 Noon to 5.00 PM) Authorized Officar;
AFA Validity: 30t Jurs, 2025, Place : Pune The English version shall be final if any question of interpretation anses, Union Bank of India

financialexp.epapr.in Pune
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PUBLIC NOTICE

FILMS LTD.

TO WHOMSOEVER IT MAY CONCERN
This Is to inform the General Public that following share certificate of GARWARE HI TECH

Office at Naigaon, Post Waluj, Aurangabad, Maharashtra - 431133. registered in the name
of the following shareholder/s have been lost by them.

SR. NAME OF THE FOLIO NO. CER. DISTINCTIVE | NO. OF
NO. SHAREHOLDER/S NO./S NO./S SHARES
1 PRABHAKAR CHACHAD/ | 00C03354 222799 8161676 TO 50
PRAMODINI P CHACHAD 8161725
2 PRABHAKAR CHACHAD/ | 00C03354 | 2227800 8161726 TO 50
PRAMODINI P CHACHAD 8161775
3 PRABHAKAR CHACHAD/ | 00C03354 222803 11075095 TO 50
PRAMODINI P CHACHAD 11075144
4 PRABHAKAR CHACHAD/ | 00C03354 222804 11075145 TO 50
PRAMODINI P CHACHAD 11075169

referred share certification.

Place: Mumbai
Date: 21/02/2025

The Public are hereby cautioned against purchasing or dealing in any way with the above

Any person who has any claim in respect of the said share certificate/s should lodge such
claim with the Company or its Registrar and Transfer Agents Link Intime India Private Limited
247 Park, C-101. 1 Floor, L. B. S. Marg, Vikroli (W) Mumbai-400083 Tel: 8108116767 within
15 days of publication of this notice after which no claim will be entertained and the company
shall proceed to issue Duplicate Share Certificate/s.

Sd/-
Name of Legal Claimant
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